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[Shri K. C.Pant] 
other Ministries and also the Election 
Commission. These consultations are 
under way. But I am afraid it ... ill 
take S'Ome more time before the Bill 
could be got ready. I would, however, 
like to assure the House that we shall 
bring fI:Irward the BID in the next 
session. 

SHRI S. KUNDU: Mr. Speaker, 
Sir .•• 

MR. SP!:ADR: Prof. V. K. R. V. 
Rao. 

11.44 hrs. 

STATEMENT CLARIFYING INFOR-
MATION GIVEN RE. WEST BENGAL 

TEACHgaS' ~  

THE MINISTER OF EDUCA'l:ION 
AND YOUTH SERVICES (DR. 
V. K. R. V. RAO): ,In IlIU'Rgraph 'I of 
my ~  D1Sde in the HoUse OD 
the lOth August, 1970, I had' stated 
as follows:-

"As for grant at financial assil-
tanee to colleges fbr meeting the 
cost in resPect of teachers in the 
age group 6O-65,the StateGov-
ernment has found it diflicult to 
undertake 'the obligation, in View 
of the 'fact that the U. G. 'C. bas 
not agreed to give any assistanCe 
for the Implementation of the re-
vised salary seales approved b yit 
during the Secohd aM the Tbird 
Plans." 
The eorreet position is that on learn.. 

'Utg that the GOVernment Of 'West 
'Bengal had not agreed to make giwftts 

, til 'eOlleges for ''teachers '1ft the lIge 
8l'oup 60-65 to impleDM!Dt'tJje 'U.G:C. 
revised salary scales the U. G. C. 
wrote to the ~~  of 'Calc!utta 
(in 19118) expressing 'its wUlingness to 
give to the University its share :If the 
1:08t (50 per ,cent 'in the case Of 'boys' 
colleges and 75 per cent in the case of 
girls' colleges) provided either the 
University or the colleges concerned 
met the 'rest olthe eXllenditure in-

volved in Unillementing the revised 
.lIlary sCllles'approved);,y the U. G. C. 
,Jrhilethe 'Calcuttu University found 

e~ unable to match the 8I'ants 
offered by the U.G.C., a few colleges 
fullilled the condition IBid down by 
the U.G.C. and availed themselves of 
the assistance offered by it. 

The stllte Government,has now noti-
fied its acceptance at the application 
cd the integrated scale of Rs. 300_800 
to Lecturers in this category w.e.f. 
1-4-1969 and steps are being taken t() 
fix the salaries of the teachers con-
cerned in the new integrated scale. 

SHRI JYO'IIRMQY BASU (Dia-
mond Harbour) 1'ose.-

MR. SPEAKER: Will yOu please sit 
crown or not? You are interrupting, 
the proceedings continuously. 

MR. V. C. SHUKLA: 
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If!iT '"' 1 ~~ ~ mq; i{fSlfl' ;r ~ ~ SHRI M. L. SONDHI (New Delhi): 
No such Parliament has such a re-
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.11.47 brs. 

CRIMINAL LAW (SECOND AMEND-
MENT) BlU. 

THE MINISTER OF STATE IN 
"THE MINISTRY OF HOME AFFAIRS 
(SHRI RAM NIWAS MIRDHA): Sir, 
I beg to move for leave to in'tr<lcWce 
it Bill further to amend the Indian 
"Penal Code and the UnlawtiJI Acti-
vities (Prevention) Act, 1967. (In.-

:teTrUptions) • 1; 
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SHRI RANDHIR SINGH (Rohtak): 
We appreciate yoUr teelinaB, Sir. 
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